FORM A
PUBLIC ANNOUNCEMENT
(Regulaﬁon 14 of the Insolvency and Bankruptcy Board of
India (Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
AEROFLEX SYSTEMS PRIVATE LIMITED
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§ againstitemno. 7 i
| The financial creditors, f any, shall submit their proof of claims
§ by electronic means only. All other stakeholders may submit the §
§ proof of claims in person, by post or by electronic means. :
§ Submission of false or misleading proofs of claim shall attract
§ penaltes.
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